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ORIGINAL APPLICATION NO. OF 1991 1202\

RAMKISAN VALU BHOR, SON OF VALU BHOR, AGE 34 YEARS,

LINEMAN, SATANA TELEPHONE EXCHANGE, SATANA P;%.;

DIST: NASHIK 423301 RESIDING AT KARHE BUILDING,

NEﬁ;iSHIVAJI ROAD POLICE CHOWKI AT P.O. SATANA,
“

TAL. BAGLAN, DIST: NASHIK, 423301

...APPLICANT
T versus

UNION OF INDIA, THRoﬁGH ITS SECRETARY, DEPARTMENT
OF TELECOMMUNICATIONS, MINISTRY OF COMMﬁNICATIONS,
GOVT. OF INDIA, SANCHAR BHAVAN, NEW DELHI

AND 4 OTHERS |
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S1.No.| Indek Description of - documents relied
: : . ‘ - lPage No.
_______________ R S
| 1 to
1 |a1 APPLICATION v 7
2 |A 2] No. 0B-5/29 dated 28-6-88 from & 3

S. DOT Manmad to the TDF Nashik-2

~copy ‘to Shri R.V.Bhor. Lineman Abhox;a

through J.T.0. (Gr.) Kalvan :
3 |aa3 Memo No. NIL dt. 8-4-88 with Annexure Gég@é%J
(41—

I & II from Jd. TO. Group Kalvan
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Final order dt. 30-7-88 at Kalvan
from J.T.0. Group Kalwan to
$.D.0.T. Manmad and 4 others.

Appeal from the Applicant dated

XXX addressed to S.D.D.Telephones

Manmad.

Appellate order dated 21-4-89 from

§.D.0. Telephones Manmad addressed to

applicant and copy to 4 others.

Petitioin dated 26-6-1989 from the

applicant addressed to the TDM Nashik

Reminder No.2 dt. 3=-8-90 from
Applicant to TDM Nashik

Reminder No.3 dt. 9-8-90

Extract FR24 with GOI's orders (1)

and (2) thereunder.

- Extract para 11 of (1990) 12 ATC

G 76 J.P.Shukla Versus G.0.I.

decided 10-4-89. OA 64/87 (on limitation)

(March 7, 1990 AT cases)
1988 (1) CAT 375 Jodhpur:
(1988) 6 ATC 609

Laxman Doss Versus U.0.1I.
(on limitation) |

ATR 1987 (2) CAT 265 Delhi-

Satyabir Singh versus U.0.I.
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L. Date of filing-::: &9-7- 197

2. Date of the orderspassed-by-Tribunal:
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4. Filing of M,P,:
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5. P. KULKARN'l M.A., LL.B. .
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